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iaa ial , . tance for the Construction 
o Hou by HUD 0 under LIG, MIG 

and IDG 

7452. HRLMA I VTDYA CHENNU-
PATI: Will the Mini 'ler of WORKS AND 
HOU. I b plea ed to tate: 

(a) what i ' the formula being adopted by 
HU 0 for rendering financial assistance 
to indh Idual ' f r the on truction of 
hou e under the LIG MIG and HIG 
c teg rie ; 

(b) in c .. hell the above rate of 8-

i t n e have heen adopted; 

( ) whether there i any propo al to 
increa c th~ quantunI f a i tance to dif-
ferent categ ri in view of tbe increa ed 
co t of hou e bl!iJding; and 

HOU ING (SHRJ BHlSHMA ARAI 
INGH): (a) to (d). HUDCO doe not pro-

vide any .direct loan a istance to indivi-
dual. However, it finances housing 
cherne of variou agencies for con truc-

tion of hou cs for various categorie. 30 
per cent of the funds are earmarked for 
cherne for the EWS, 25 per cent for 

LIG, 25 per cent for MIG and 20 per cent 
for HIG. 

The exi tillg rales of intere t, extent of 
loan a , istancc and celling are in operatio.."l 

(d) if a .. hat will be tbe new formula 
.. of a i tance? 

ince 1975-76. The Working Group, ap-
pointed by tne Government to examine 
the :! . i ·jng financial pattarn of HUDCO 
and llgge, t change therein has, in its 
report, inter-alia recommended change in 
n rm of a. ;, lance and marginaJ changes 
in the rate f intere. t on HUDCO finance. 
The det il r garding exi ting terms and 
ugge ' t(.'d har,gl:" are given in the attached 

' tatemen l. No de i ion on the recommen-
dations of the Working Jroup ha, . how-
ever. been ta)..l'n . 0 far. 

-

H MINI T R OF PAR JAME -
TARY A F TR A WORK AND 

TIll' (' i~tiu~ terms and ondi~ion f HUDC financ ' and change sugg sted by the 
Working .. r lip arc as follC'..... . Figure ' in brack ts indicat th" xi. ting p sition. 

--- -- - - ------------
'at('~ury 

I 

EW LIG HOU r G 

(i) itt' & ervic s 

(ii) . re Housing 

(iii) krlclal Hou ing 

(;0) Rur 1 H u<;ing 

(v ) lum uJ,>grarlation. 

(vi) Urban Housing (A) 

Urban Hou, ing (B) 

(vii ) Plott d De\! lopmcnt 

(a) Cat gory ( ) 

(b) Category (B) 

491 I.S--4. 

Co t 
ceiling 
(Rs. ) 

2 

5000 
(270 ) 

5000 

5 00 

6000 
(4 000) 

2 I) 

tent of Inte est 
financing rate 

(%) (net) % 

3 4-

1 00 4(4) 

lOr) 5(5) 

I 0 5(5) 

50 5(5)' 

12000 A pt'r 
(Aoo) graded 

s al . 

20000 
(18000) 

50 00 
(2700) 
8000 

(4500) 

Do. 8(7) 

Do. 

Do. 

5(5) 

8(7) 

repayment 
period 

(year s) 

5 

(2Q) 2cr 

20(20 ) 

J()( 10) 

15(15) 
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MIG HIGH HOUSING 

(i) MIG I 

{ii) MIG 11 

{iii) HIG. 

(iv) PIGLted Devc10prncn t: 

(a) MIG 

(b) IlIG 

Other Schemes 

Rental 

Commercial 

Buil;jjn~ Material .. Scheme 

t:r an D vdopm n Schemes 

IJrivate Builders 

AUotment of DDA Plots and Flats under 
MIG and Self-Financing Scheme Against 

Foreign Exchange 

7453. SHRI B. RAJAGOPALA RAO: 
Will the Miujster of WORKS AND 
HOUSING be pleased to tate: 

(a) whether any preference is given for 
allotment of DDA Plots or DDA F!ats 
under the MIG and Self Financing. to 
those who deposit the cost of the land 

3 , 4 5 

30000 A per 1Oi(9' 5) 12(12) 
(25000) graded 

cale 

50000 Do. 111(10'5) 12( 12} 
(42000) 

125000 Do. 12i(1 I' 5) 10(10) 
(100000) (Not 

. excet'ding 
Rs.6oooo 
In aov 

case) . 

20000 A~ per II:.. (g. 5) 1 2( 12) 
(12500) gl'ad 'd 

cale 

50000 Do, 12ip I ' 5) r (10) 
(25000) 

125000 7(J(7°)~ I ~h(12) 7(7) 

N.Aa I()O( I OO) 15(14) 8(8) 

N." 100(100) 13(10' 75 ) 8(8) 
(for puh-
lie sector) 
80(80) 
(for pri. 
vate src· 
tor) 

N.A. 5°(5°) 10(8· 5) 12(12) 

RS·30000 
for not 

50 15(14) ~ 5(S} 

less than 
50% unjt:~ 
and rc~t 
not mOn": 
than Rs. 
50000 . . 

flat in Foreign Exchange; and also to 
those whc, have a Non-resident Account in 
India; and 

(b) if so, whut are the detail of the 
Scheme? 

THE MINISTER OF PARLIAMBNTA. 
RY AFFAIRS A ND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
S~GH): (a) No, Sir. 

(b) Does not arise. 




